CENTRAL ADMINISTRATIVE TRIBUNAL; CALCUTTA BENCH"
... KOLKATA

| 0.A.1428/2013 L Date 02-08-2016

Present: Hon’ble Mr Justice Vishnu Chandra Gupta, Judicial Member
Hon’ble Ms Jaya Das Gupta, Administrative Member
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Sri Biswarup Khanda :
o e .Applicant

-
Union of India & Ors. (MOCA)

- - ........Respondents
For the p‘etitioner?* | :'Mr-"AZ,_K'.'Bai_r'agi,'Cou:nsel |
~ Forthe responden;_ts; .M, K. Ghosh, Counsel
| | ORDER

JUSTICE V. C. GUPTA, JM

This is a matter o’f ‘compassio.na't‘e appointment. None appeared for
the apr‘aﬁlican’tﬁoh"an earlier occasion too nohe was present for the
'apb‘licar.\t'. But on that day résbohdente v've‘re'.directe'd te seek instruction
whether the candidature of the applicent was again considered ornot ? As
per instruction reeeived on 27.7.2016 by learned .counsel for the
__-r.espondehts filed"the same, wherein it has been. mentioned that 3.
'vacancres evallable for compassronate appomtment but it hae not been
mformed whether the candldature of the applicant was cohsudered or hot

Hence we.are disposing this application finally in absence of the counsel
for the applicant with a direction to the respondents to consider the

candidature of the apphcant within 3 months from today with regard to
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the '_compas;‘ionatef appointment of the apblicént aga‘inst the ;vacanciejs
aQa.ilgé’b'ié':flb'r-v"ébpbji‘h"tﬁ;ent on _cémpassionate' groundf;a"r'\d‘ 'in't\'irﬁét'é t'h;e
applicant the resu!t of thi;s coggideration in writing within the aforesaid
period.

O.Ais finally ;di‘sposedhof. :

| Registl':y is ﬂjidirected td 'send the copy of this order to the

respondents for compliance.
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(Jaya Das Gupta’)! o (Justice'V.C.Gupta)
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